CENTRAL ADMINISTRAT IVE TR ISBUNAL
CALCUTTA BENCH

Ne.M.A,336 ef 1997
(0.A.930 of 1997)

Date of Order 3 1.10.1997

Present : Hon'ble Mr.Justice A.K.Chatterjees vice-Chairman,

Hen'ble Mr.M.S.Mkherjees Administrative Membsr.

SUPHAL GUPTA
Vs.

UNIUN OF INDIA & ORS.
For the applican£ ¢ Ms.B.Msndaly counsel.

For the respendentss Mr.C.Samadders counssl.

URDER

This MeA, yhich hag been filed fer pre-bmnemant of date
of admission hearing ef U.R,8930 of 1997, hag been wrongly listed
under admission hearing and it is treated as listed for erders.

2. Hearing the ld.ceunsel for b@th' the partieg and considering
the néture of the G.A.» ye direct that the aforesaid O.A. be
listed for hearing regarding admissisn on 17.12.1997 instead of
13.1.1998y ag earlier ordered.

3. M.AR336 of 1997 is thus dispoged of .,
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| (MeS.Mikherjes) (A.Ko.Chattarjee)
Administrative Member - Vice~Chairman



